10.07.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

10.07.2017
COURT NO. 33
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:30 P.M.

1. CRL.A. 58/2011 ASHISH UPPALQ@ ASHU SUBIKSH VASHUDEV
VS. STATE GOVT. OF AASHAA TIWARI
NCT OF DELHI

2. CRL.A. 1240/2011 SANDEEP PARMAR @ SANDY VIJAY PAL SHARMA
@ BUNTY VS. STATE AASHAA TIWARI

3. CRL.A. 27/2011 SANDEEP SINGH @ GUDDU K. SINGHAL
VS. STATE AASHAA TIWARI

4. CRL.A. 1422/2010 MANOJ KUMAR VIKARAM PANWAR
VS. STATE AASHAA TIWARI

5. CRL.A. 1384/2013 SAURABH SHARMA DEEPAK VOHRA
VS. STATE (GOVT. OF AASHAA TIWARI

NCT) OF DELHI

6. CRL.A. 890/2012 GOVT. OF NCT AASHAA TIWARI
OF DELHI VS. SANJEEV SINGH
MUKUL YADAV

COURT NO. 11
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C)5324/2017 ZOYA GILL & ANR. INDRA SEN SINGH
CM. APPL. 22549/2017 VS. UNIVERSITY OF DELHI ABHISHEK SINGH
& ORS. MOHINDER J.S. RUPAL

DISHA MALHOTRA
PARAG NEWMAI
ARUN BHARDWAJ

HIGH COURT OF DELHI
07 JULY, 2017 REGISTRAR (LISTING)



10.07.2017

AT 2.15 P.M.

2. O.A. 127/2016
I.A. 12324/2016
In CS(0OS) 1088/2011

3. I.A. 16375/2013
In CS(0OS) 1642/2012

1. cCs(comM) 1563/2016
I.A. 14640/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

ATTAR SINGH & ANOTHER
Vs. BHUPINDER SINGH & ANR

SONNY SARNA & ANR
Vs. URMIL WADHAWAN & ORS

*kkkkkkk

COURT NO. 12
HON'BLE MS. JUSTICE DEEPA SHARMA

A2Z INFRA ENGINEERING LTD
Vs. ICICI BANK LIMITED

*kkkkk

MADAN LAL SHARMA, SONDHI
NARULA DALAL & ASSO

VARUN NISCHAL, SUNIL DALAL
GARIMA GOEL

RAJESH YADAV, DHANANJAY MEHLAWAT
ABHIMANYU BHANDARI, MANMOHAN GUPTA
PRIYANK MOHAN, AJAY PAL SINGH

SANDEEP SETHI, ANISH KAPUR, CHARU
TRIPATHI, NAVROOP SINGH BAKSHI
RAJEEVE MEHRA, E.R.KUMAR, D.P.
MOHANTY, SHRUTI AGGARWAL, RAVEENA
RAI, SREEPARNA BASAK
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